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BEFORE THE PRINCIPAL BENCH,
NATIONAL GREEN TRIBUNAL, NEW DELHI
Original Application No. 836/2019
IN THE MATTER OF:

Mukesh Chauhan ...Applicant
VERSUS

Govt. Of NCT of Delhi. ... Respondents

ACTION TAKEN REPORT ON_BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE IN TERMS OF THE ORDER DATED 22.10.2019

IT IS MOST RESPECTFULLY SHOWETH:

I. That this Hon’ble Tribunal took up the above referred matter on 22.10.2019

and pleased to issue following directions:

“Grievance in this application is against illegal operation of
hazardous industrial activity by M/s Madam Washing at 11/17, Gali
No-5, Village Jagatpur, Wazirabad, Delhi-110084 and Hemlata W/o
Bharat Bhusan R/o H.No. 4489, Basement, Gali No.53, Regarpura,

Karolbagh, New Delhi causing air and water pollution.”

2. That the areas mentioned in the order were inspected by DPCC officials on

27.12.2019 and 14.01.2020. During inspection, two units were inspected by

the team.

3. That during inspection, two units namely; M/s Hemlata w/o Bharat Bhusan,
H.No.4489/53, 4" Floor, Karol Bagh, Delhi-110005 and M/s Madam
Washing, 11/17 Gali No.5, Viilage Jagatpur, Delhi-110084 were found
closed. Therefore, no action is warranted.(Copy of inspection reports

marked and annexed at Annexure-1)
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4. As informed by the Plot owner Sh. Satpal, M/s Madam Washing, vacated the

premises one year ago.

Date:
Place:

Sr. Environmental Engineer
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DELDIPOLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT, (GOVT, OF NCT OF DELH])
4TIIFLOOR, ISBT DUILD ING, KASHMERE UATE, DELHI-6
wisit s at : lmp://dpcc.dellxigdw't.nic.in

INSPECTION REPORT

Unique, Computer Generated ID : ‘

L. Name & Address of thé Unit‘ : M/s m!)-iw( !

2. Owner/Partuer’s Name

3. Contact Details (Phone & Email)

. Date of ingpection :
5. Time ofinspectionb:a) Start of Inspection : H:Q(Pm
b) End of Inspection : r L{ J)m

6. Name & Dosignation of the Persons contacted at the industry: . M Omg oo

Q8T IUawlyn

. Kind of Industry g%%mgm S T4 A ‘im)ﬂ"{u&}’s,
i g

'%/),LP ......... 05 S N

-3

. Product & Capacilj

9. Main Raw Materials A P, Nt e
10. WaterPolluting ' : Yc@( ETP Installed : Yes/No
11. Air Pollution : Yes/}.'Le/E‘CS Insj;aﬂed : Ves/MNo
12. Details of Stack Height | © (Above GL).%.........(Above RL).... ...
(Furnace/ Boilers/Others) - K .
13. Type of Fuel Used , Q’U‘U‘HLLL ...................
14, Bffiuent Discharged (a) Domestic/Trade Efflue? |
(b) Unit Connected to Conveyance System: Y es/NEo
_ (c) Discharging in {o .........
15. Status of Consent (If Any) , : y\i - A‘PPU e’o( G g '.' ........... .....
16.D.G. Set (s) (If Any) ’ No..... G%Lpﬂui%?.. .....KVA.'.'._.TAcoustic: YeSINEJ
.+ Stack Height. ... (Above G.L).... “(Above RL).. T ...
17.Plot Arca ) 2D S8 o0, L.
19. Machinery : O PR froee
20.Power Connectlion - : : é.A:-.é 00'9"0',’5 S—fg— KWe-.... l ) .
........................ (o [hohd, Lnggnon
21. Scurce of water S d “A@WD ..................... ‘ .....
22. Whether Unit Found in Operation :Mo © : ‘
. . . 1
i
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23\7\:'1 E‘fue' qen°1aLgHVJ 8 e ‘ :"‘Ys@/
24 (2) Stétus of Authorization (IF IF Any): !
- (b) Display Board Provided:’ Yes/No ;
{c) Whether ITW.is stored inLeak proof Conhlma Yes/No
(d) Whether container marked With specified | lab el: Yes/No
(&) Whether Container stored Kept in an isolated area:  Yes/No
(f) Whether HW is being stored on pucca flooy & in covered area: Yes/No
() Whether date on which Storage began indicated on each Container: YasNo
(h) Whether daily record of HW Maintajned 1rj HW-3; Yes/No
 Details abeut Hazardous "u?astc l

S

] S.XNo. Cate'gow of Hazardous Waste as | Authorized Inode of disposal | Quantity (Ton/annum)
: por the Schedules T, I and I of | or recycling or utilization or
< - | these rules co-processing ete. : ',
I
. - | !
| — P e

1, :&)«nr\ﬁ l"spﬂz@e}\?ﬁ L(mi— ﬁ\)w\cL W\mi\gﬂ f?-\l W
-0 4 U ‘
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!
I
l
l
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i ~” dr\d

by ass, « 4 SO D b, [Rose LRSH Lnder e, hame

aaabadl, Dé’h‘“ Aleok,
mwra/’ & )| 5ﬂb Ne. &, :L"d‘**f’”"“ ‘“ujéf‘ VT

L Al
\"\M el
W

Sl ature, Namf: & Designation of Inspecting Officials:
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—_— DELHI POLLUTION CONTROL COMMITIEE
— DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
gy 4TH FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6
RRE ~ visitus at : http://dpce.delhigovt.nic.in
INSPECTION REPORT

Unique. Computer Generated ID @ ...........oecrmereeceeenrerrecerennes

Namc&Add[esS‘Ofthé Unitl :M/S ...... QJW\LQM{AJIOMM‘A’\/

........................................................

2. Owner/Partner’s Néme : ,,,._,_ ........................................
3. Contact Details (Phone & Email) : /;\ e
4. Date of inspection . 2':)'&40@6%9—*9’? ..........

. Time of inspectioﬁ:a) Start of Inspection : 9—'(4 L{P ™

b) End of Inspection : 3 Og— P m

6. Name & Designation of the Persons contacted at the industry: ...........oooeiennielonnnann, )
7. Kind ofInAUSIEY 0000 iiieeererciisideavacsenterencnvisanasenansnabaniavasns
8. Product & Capzicity- .........................................................
9. Main Raw MAteTialS 1 Ll e e e
10. WaterPolluting ' : Yes/No  ETP Installed : Yes/No
11. Air Pollution : Yes/No  ECS Installed : Yes/No
12. Details of Stack Height . (ABOVE G.L)...vrnnnns (Above RL)........
(Furnace/ Boilers/Others) ‘ E '
13. Type of Fuel Used . ..............................................
14.Effluent Discharged (a) Domestic/Trade Effluent |
(b) Unit.Connected to Conveyance System: Yeslﬁo
() Discharging info .........
15. Status of Consent (If Any) ; ! ...... l.‘ ........... .....
16.D.G. Set (s) (If Any) i :Nowwveanns Capacity........ KVA......Acoustic: Yes/Nio
' ; Stack Height........(Above GL).......(Above RL)........
17.Plot Arca I: ‘ !: .....
18. Labour i . :
19. Machinery SO U — .....
................................................... -
20, Power Connection : Y 7 LN ianinadsinnes e KWimeoieenes .
21.Source of water : : :

-------------------------------------------------------

22, Whether Unit Found in Operation ~ : Yes/No

~
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. oy, COE i
23 Whelher Generating HW e ¢ 1 YesNo
S 24, (a) Status of Authorization (fl“ Any): !
- (b) Display Board Provided:' Yes/No !'

(o) Whether FTW.is stored in|Leak proof Contn%iner: Yes/No

(d) Whether container marked With specified ll:abe]: Yes/No

(e) Whether Container stored Kept in an isolated area:  Yes/No

(D) Whether FIW is being stored on pucca floor & in covered area: Yes/Ny

(g) Whether date on which Storage began md:}ated on each Container: Yes/No

(1)) Whether daily record of HW Maintained i
* " Details -wom Hazardous W'lstc

HW-3: Yes/No

[ S.No. Category of I]"lZ"LIdOHS Waste as | Authorized mode of disposal | Quantity (T on/annum)
) ‘per the Schedules I, Il and IIT of | or recychn% or utilization or
. these mles co-processing etc.
j . |
Remarks, If Any:

m@i\\\‘a iMGJ\j@W‘ o M/ﬁ\w/@
ObN OL/Q‘ 7@(@\ @VQ)\MW\/\

-_— O}Yug\f\,m"\ A U

el

Slgnatme Name & Designation of Inspecting Officials:

1 2 3
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